3eT
FCXM OF CONFIDEINTIAL REPOTT OF

S ' . EGAL)
SUPERINTENDENT (I J)

N
v

f . Government of India
' (Brarat Sarkar)

Ministirv cf Law and Ju !

(Vidhi Aur & ra Mantaraiaya)

@ @I EI arey yar/ad &

tas T |

Report for the year/period from

qT-| [ IfdGe TaaRe T
5§ AT/ /AT ol 4

PART I — PERSONAL DATA
(o be filled by +the Ministry/Depa:tment/Offlce)
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Name of officer
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Designation/Post held
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Dateof continuous
poointment to the
present grade.
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Whether Permanent/Quasi-
permanent /Temporary
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Pzriod of absence from duty
on leave, training etc., dvring
the yesr,/period -under report.
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8. Whether the ~fficer belongs
0 SC/ST.
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Part —-II
i;Brief resume ofthe work done by the Officer reported
‘" upon, during tie period from to

-~ bringing cut any special achievement of his during
"the period (To be filled by the O‘flcer reporced upon)

fNote: The resume should not exceed three .undred words.
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I ~ ASSFSSMENT py THE KEPORTING OFFICER '
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Do you agree with the 'esume of work, as indl§at@d Dy th? t
Officer in Part II of the~report_and AN D2:tisvlar regaiding
. L M = =~
i ‘the Sheciagl achievement, I any, mentiones Dy the Crficer,
i

: if net, indicate briefly the reasons for disag:eeing with
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10. state O©f Health:
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(@) the Cfficer jis ph
Cenergetic and
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Ab) mencdlly alert°
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Exacpt*onal angd has clear grasp

b8} 7ar ae gierry 8 MY Tt o gy TITH 1T 3 &
(u) Is intel].igent ang graspsg Doint -

jcorrectly with Teasonable Speed .,

, .
| : )



(c) shows a barely adequate grasp
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(@) Very slow and/or often miszes the
poaat..
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Knowledge cf rules, cndes, manuals, instructions
and procedures:

(@) Has an exceptionally good grésp
of the work of the office as &
whole and the *ules, codes,
manuals generally. and 2 +HWrough
and intensive xnowledge of *the
work of the Branch. :

(b) Has a sound knowledge both of the
work of the Branch and that of
the cffice as a wvhole.

(c) Just enough
(@) Neot good enough
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: =33 fmality of work

i .Attention to detail, drcarocy and

thoroughness in submission of cases

a) Most reliable & comprehansive

p) Just satisfactory

¢} Inclines to be superficial

d) Undependable i B
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ii. Asslstence rendered in work peztaining to legal
referencing 9~*\d research

a) Has an exceptionally gocd knowledge
of constitution, Statutory Law and
Case law and is vexy helpful

-b) Has aptitude for legal referencing
and research work and assistance
rendered is satisfactory.
c) Average
d) Belaw average
3. Tafus @wTe & ddtod o1d 1 o7 718 geraar |
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iii. Assistance rendéred in work relating to Legal Adviser
a) Thorouzh and excellent ‘
b) Vexy gocd
c) Gooa
d) Poor
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3w, AMility in noting and dv‘aftln
a) Excelien*

b Very good
02 Good -

d) Avergge
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v. Prompiness indisposal of work
a) Very prowmt g
"p) Reascnably prompl
c) Is sliow and tends %o delay
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vi. Supmission of various O&M returms. statements
of arrears and pending cases and atten+tion tO
recording; indexing and weeaing files;
a) Takes exceptional care

in carrect preparaticn
and timely submission
p) Reasonably good & prompt

c) MNot vwery regular and has constantly
to be prcupted and supervised

4) Indifferent on these matters
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14. Zeal, diligence and sense ofvresponsibility:

a) Shows €Xceptional zeal and devotion
to work and has excellent initiative

b} Is hard working and conscientious
and shows €dequate. zeal and devotion : .
to work, as also good initiative

c) Reasonably diligent and interested 'in
his work, with daverage initiative-

b

d) Lacks sense o€ responsibility and
is indifferent to work,
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15. Control ang Management of staff;

i) Maintenance of order and discipline and
checking late 2ttendance

a) Very Good

b) Good

c) Average :
d) Poor I
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: 7//_,“i1°~AblllEy;iO inspire confidence and to get the
%/ : r2st cot of the staff;
“Vad Excellent
p) Very Good

c) Good
d) Average

e) Poor

help aﬁd advise the staif

iii. Capacitv to train,
his subordinates;

ané ability to handie
a) Excellent
b) Very Good

c) Good
d) Average : , ,: .
e) Poor = i
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Punctuality ard Attendance:
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17 .Othexr observatiéns:
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< “{This space may be utilised for remarks which
,complete,‘COrrOborate or supplement what has
been indicated above. This should not. however
e used for merely repeating in vague terms
what has already been stated. specific polints
such as special accomplishments during the

period under report and any other aspects Dot
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= Reoé;fing Officer censiders.-worth-mentioning
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18, Integrity

' (Instructions contained in Ministry of
Home AEfairs OM No.51/4/54-Estt. (&)
dated 21-6-1965 (enclosed as Notes
should be kept in mind)
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- 19. Effectiveness in the develmapment and protection of
Scheduled Castes and/or Scheduled Tribes
a) Attitude towards Scheduled
Castes and/or Scheduled Tribdes

b) Sensitivity to sccial Fustice

ol c) Ability to take quick and
j effective action to prevent
and guell a*r~cities arda
ensure justice to Scheduled
.Cestes andrsor Scheduled. Tribes

** (To be filled in only ir the case of ctficers dealing with
development and protecticn of SCs and/cr STs. Where the
coiumn iz nct apolicable in the case of any office. it
.may he so C*“tei against the colurn) 5
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Length of service under
the Rzviewing Officer:
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Do ycu agree with the
Reporting Officer in
regarxd to his remerks

on the resume of the
work done by the officer
as contained in Part II
of the report? If not,
indicate briefly the
reasons for disagreeing
with the Reporting Officer
and the extent of your
disagreement
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Overall assessment of pé:fOrmance,
and qualitiess

PAPT — T/ — REMARKS OF THE REVICWING OFFICER ‘
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Has the officer any special
characteristics and/nr any
outstanding marits or
abilities which would justify
his advancement and special
selection for higher appnint-
ment out of tum? If so,
mention these cliaracteristics
riefly and indicate why yonu
consider him £it for out of : !
turm promotion :
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if the officer reported
upon is a member of a
Scheduled Caste/Scheduled
Tribe, please indicate
specifically whether the
attitude of the Repcriing
Officer in assessing the
performance of the

Scheduled Caste/Scheduled . S
Tribe Officer has been gq?éaimq TG & ?%ﬁIHTA

fair and just. Woe FRT T 9T
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Signature of Revilewing Officer
Name in block letters
Designation

Date:




